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do agree to nominate two members
from Rajya Sabha to associate with
the Committee on Public
Undertakings of this House for the
unexpired portion of the term of the
Committee ending on 30 April,
1991 vice Shri Virendra Verma
ceased to be a member of Rajya
Sabha on his appointment as a
Governor and Dr. G. Vijaya Mohan
Reddy resigned from the Committee
and do communicate to this House
the names of the members so
nominated by Rajya Sabha.'

I am to request that the con-
currence of Rajya Sabha in the said
motion, and also the names of the
meembers of Rajya Sabha so
nominated, may be communicated to
this House."

SPECIAL MENTIONS

Incorrect  Information given by a
Member regarding Miss Mamta
Banerjee

THE DEPUTY CHAIRMAN:
Mr. Dipen Ghosh.

SHRI DIPEN GHOSH (West

Bengal): Madam Deputy Chair
man, ............... (Interruptions) ...........
SHRI S. JAIPAL REDDY

(Andhra Pradesh): Madam, 1 would
like to know about the health of Miss
Mamta Banerjee.

.. .(Interruptions)...

T, TAWT qUET : (IAT N2W):
AgrEan, # AEET &L (s )

THE DEPUTY CHAIRMAN:
I have permitted Mr. Dipen Ghosh.
All of you, please take your seats. |
have permitted him to speak. I have
allowed Mr. Dipen Ghosh to raise
the matter about Miss Mamta
Banerjee.
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SHRI DIPEN GHOSH: Madam
Deputy Chairman.. . (Interruptions)

THE DEPUTY CHAIRMAN:
The Chairman has permttted him and
I am allowing him to speak Mr.
Dipen Ghosh has wrttten letters to
the Chairman and to me and I am
allowing him to speak.

T, W d5 Wy oy @2
g & I grew # A AT
qIT 45 15 |

I, TAWT qUEq :  dew,
.+ (emEmamm) |

Iqgwmfa : T8, T I3 SRR |
B mowr gwEr fear & oW 93
STEY |

... (Interruptions)....

SHRI DIPEN GHOSH: Ma
dam __ (Interruptions)....

THE DEPUTY CHAIRMAN : It
is all right, but let him say what he
wants to say. .(Interruptions).. . Let
Mr. Dipen Ghosh say what he wants
to say. [ will permit you.

SHRI DIPEN GHOSH: On 17th
August around 5.15 P.M. when the
Minister of State for External Affatrs,
Mr. Hari Kishore Singh, was to make
a statement on the condition of
Indians in Kuwait, my learned
colleague, Mr. Ratnakar Pandey,
suddenly rose and said that Miss
Mamta Banerjee, an ex-Member of
Lok Sabha, succumbed to the
injuries she had sustained on the
previous day in Calcutta in a clash
between pre and anti-banch elements.
And he Condemned the Left-Front
Government of West Bengal; he
wanted an outright condemnation of
the Government there from the
House. He wanted the House to pass
a condolence resolution and be
adjourned. The Vice-Chairman...

SHRIMATI JAYANTHI NATA-
RAJAN (Tamil Nadu) : They tried to
kill her.
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. TAMT qreEw : ag faege
oo 2. . . (swraa)

gygumafa : HX mORr e
] wqAfy. . . (smaamw)

5. .(Intecruptions). . .

THE DEPUTY CHAIRMAN: I
will permit you to speak. Please take
your seat.

SHRI DIPEN GHOSH: Madam,
I quote from the official proceedings
of the Rajya Sabha what Dr. Ratnakar
Pandgy had himself stated...

48 qAURT  (Interruptions)

THE DEPUTY CHAIRMAN:
Please take your seat. I will permit
you. The Chairman has given
permission to Mr. Dipen Ghosh and
I have permitted to him to speak...
(Interruptions)... No, it does not
matter. That day also, the House was
misled and then it was adjourned.

SHRI DIPEN GHOSH: I will
quote from the official proceedings
of the Rajya Sabha what Dr.
Ratnakar Pandey had stated in Hindi:
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mar 5 sAwT fraw @ o AR
i gwc gag ¥ WIF gST FET
n
ey &
st -, Fagar g Agar g1
Madam Deputy Chairman, the Vice-
Chairman in the Chair at that time
immediately advised tha senior.
Cabinet Minister, Mr. Murasoli,
Maran, who was present in the
House, to get the news confirmed and
he asked the Minister of External
Affairs to make his statement and
the Members to seek their clarifica
tions in the meantime. Mr. Pandey
and some of his colleagues did not
allow the Vice-Chairman to conduct
the House accordingly. They were in
sisting on condemnation of ihe Left
Front Government of West Bengal
and on adjourning th House
after passing a condolence resolu
tion

SOME HON. MEMBERS : No,
no.

SHRI DIPEN GHOSH : I can
quote. But 1 do not want to take the
time of the House. I have got a copy
of the official proceedings and it does
not speak well for you. It is on
record. Iam not quoting.

Madam, the Vice-Chairman in the
Chair at that time had no alternative
but to annouce adjourment of the
House after advising the Minister to
collect the information. Immediately
thereafter we got information that the
Minister of Parliamentary Affairs, Mr.
P. Upendra, had contacted the Chief
Minister of West Bengal and got
information that Miss Ba-nerjee was
hale and hearty.. .

SHRI SURESH KALMADI
(Maharashtra) : Not hale and hearty.
She had 13 stitches in the head. And
you call it ‘'halo and hearty' !

THE DEPUTY CHAIRMAN
Whatever the Minister said, he is
repeating it. Those are not his words.

SHRI DIPEN GHOSH : I am only
repeating what he said. 1|
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personally contacted my Calcutta office
and they also informed me the same
news. Madam Deputy Chair man, having
heard his information from the House,
you yourself had contacted Calcutta and
you go the information that Miss Mamta
Banerjee was very much alive and
kicking .. . .(Interruptions)

THE DEPUTY CHAIRMAN :
No, no, Mr. Dipen Ghosh. You restrict
yourself. I did not come to the House....

SHRI DIPEN GHOSH : I have only
used the English phrase....

THE DEPUTY CHAIRMAN : No, I
did not come to the House and
announce it. I got the information; I was
told that the House was concerned.
When 1 was told that such a news had
come to the House, I telephoned and
found out and informed Mr. Ratnakar
Pandey that she was alive and that the
news was wrong.

THE LEADER OF THE OPPO-
SITION (SHRI P. SHIV SHANKER) :
Madam, the word he used is not in
good taste.

THE DEPUTY CHAIRMAN : I did
not use any word like that
(Interruptions) 1 do not know what he
is saying. Please sit down. I did not tell
him....

SHRI P. SHIV SHANKER : We are
only bringing to your notice that the
word 'kicking' is not in good taste.

THE DEPUTY CHAIRMAN : 1
will look into the record.

SHRI DIPEN GHOSH : I am sorry,
this is an English phrase, "alive and
koking. It does not mean that she is
kicking. Madam, you know better than
anybody else the meaning of that word
in English ...

[20 AUG. 19.90]
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SHRI S. S. AHLUWALIA (Bihar) :
He should withdraw that word.

THE DEPUTY CHAIRMAN : No,
no; no withdrawal. I will look into the
record. If there is  anything
unparliamentary. I will remove that.

SHRI S. S. AHLUWALIA : He
should withdraw that word.

SHRIMATI JAYANTHf
NATARAJAN : Madam, that word
should not be used (Interrup
tions) ...

SHRI S. S. AHLUWALIA : He
should withdraw that word (In
terruptions)

THE DEPUTY CHAIRMAN : All
of you, take your seats. I will take my
own decision... .(Interruptions) ....

SHRI S. S. AHLUWALIA : Ma-
dam, he should withdraw that word or
you should expunge it from the
records... (Interruptions)

SHRIMATI JAYANTHI NA-
TARAJAN: It should not be allowed to
go on record.. . (Interruptions)...

SHRI S. S. AHLUWALIA :
It should not be allowed
(Interruptions)

THE DEPUTY CHAIRMAN : 1
will look into the records and see what
is right and what is wrong.

I will judge it... .(Interruptions)

You please sit down (Interrup
tions) .... I have said that 1 would
look into the rejords. so, you
please sit down.. .(Interruptions)...

SHRI S.S. AHLUWALIA :
Madam, he has used that word and
that should not go on record
(Interruptions)....

THE DEPUTY CHAIRMAN :
All ofyou, please sit down
(Interruptions) ---- Let Mr.  Dipen
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[The Deputy Chairman]

Ghosh  speak.... (Interruptions)
Please sit down.... (Interruptions)

SHRI DIPEN GHOSH : Madam,
you will kindly appreciate...
(Interruptions)...

o GATGL qQIUET @ Hew, FEY
faee M 7. . . (WAUW)

THE DEPUTY CHAIRMAN : 1
have said that nothing will go on
record  (Interruptions) Nothing
of what Mr. Ahluwalia says or what
anybody else says without my per-
mission will go on record....
(Interruptions)  There should be
some order in the House
(Interruptions) 1 have said that I
would go into the records
(Interruptions) 1 am giving my
ruling now. I will go into the re
cords. This is my ruling
(Interruptions).... Let Mr. Dipen
Ghosh speak.

SHRI DIPEN GHOSH : Madam,
I do not support those who
engineered an attack on Mrs Mamata
Banerjee. I condemn the attack, the
physical attack, on Miss Mamata
Banerjee... . (Interruptions)

Madam, you will kindly appre
ciate that this attempt on the part of
an honourable Member of Parlia
ment to mislead the House by con
veying an unfounded news is repre
hensible  (Interruptions) It is
reprehensible  (Interruptions)....
Madam, I consider it to be a serious
misdemeanour on the part of a Mem-
ber of Parliament.... (Interruptions)

THE DEPUTY CHAIRMAN :
Please allow him to speak-------
(Interruptions)

SHRI DIPEN GHOSH : to use
the floor of Parliajneat to trade an
unfounded charge against the duly
elected Government of a State....
(Interruptions).... Madam, Parlia-
ment is an august body and it has its
own honour and if a Member tries to
take advantage of his immunity in
speaking on the floor of

[RAJYA SABHA]

Mentions 300

Parliament and if he tries to utilise
the floor of Parliament to trade
charges against a State Government
which cannot be defended by that
Government here in Parliament..

SHRI SURESH KALMADI :
You are here to defend.

SHRI DIPEN GHOSH : On an
unfounded news, it is a mis-
demeanour on the part of a Member
of Parliament. And, Madam, this is
not the first time. You may kindly
recollect that some days ago, when
there was a complaint from the other
side It was I who, after you allowed
me to speak said that there was a
limit to the cock-and-bull stories
being related on the floor of the
Rajya Sabha and. Madam, on the
17th August, they crossed that limit
also. He said something based on an
unfounded information about the
death of a member, of a leader, of
their own party ; Madam, I belong to
a party and other leaders also belong
to their respective parties. I appeal to
Mr. Shiv Shanker, the Leader of the
Opposition. Did this speak well of
his party ? ..

(Interruptions)  Did  this speak
well of his party ?  (Interruptions)
~ Did it not bring shame on his
party  ? (Interruptions).... Did
it not cause damage to the credi
bility of his party? (Interrup

tions)

SHRI P. SHIV SHANKER :
Madon? It is not his business to talk
about Congrss (I) Party....
(Interruptions) __ If somebldy says
something, how can be condemn the
whole vparty ?.... (Interruptions)..
You cannot apply it to the whole
party.... (Interruptions)

SHRI DIPEN GHOSH : Just
wait for a minute __ (Interr uptions)

SHRI P. SHIV SHANKER :
Madam, how cane talk about the
whole party ----(Interruptions)....
We were not a party to that
(Interruptions)....
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THE DEPUTY CHAIRMAN :
Mr. Ghosh, you do not talk about
everyofle, but you tak about the
concerned person only.. ..(Inte
rruptions), but you talk about the
concerned person only (Inte
rruptions)

SHRI DIPEN GHOSH : O. K.
(Interruptions)

THE DEPUTY CHAIRMAN :
He should not talk about the party.
(Interruptions)....

SHRI DIPEN GHOSH : I am
glad that the Congress (I) Party
delinks itself from the reprehensibles
act committed by Dr. Ratnakar
Pandey on 17th Mugust. I would
request you to seek sn apology from
Dr. Ratnakar Pandey for misleading
the House. It is a question of
privilege of the House. He has
deliberately misled th House. Let him
apologise on the floor of the House.
Thank you.

(Interruptions)

THE DEPUTY CHAIRMAN : He
is doing it. Dr. Ratnakar Pandey, do
you want to say something ?

Lo TAHT qI98Y : AT F9-

Don't teach me. The Deputy Chair-
man is here. I do not want you
teaching.

THE DEPUTY CHAIRMAN : 1
feel it was not only Dr. Ratnakar
Pandey. There ware six other Mem-
bers who also spoke. While that lady
was alive, all these Members spoke
on the basis of wrong information. We
wish her long life. It was a mistake.
Dr. Ratnakar Pandey, whatever you
want to say, you can say.
(Interruptions) Please have order in
the House.
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st wew fagey awday (e
T3W) : AEEAT, T WS W Ha

Please don't
Dipen Ghosh.

interrupt me, Mr.

SHRI DIPEN GHOSH : Ma-
dam, he is telling untruth. Shall I
quote the proceedings ?

(Interruptions)

SHRI V. NARAYANASAMY
(Ponudicherry) : Why is he not
allow ing him to speak ?

THE DEPUTY CHAIRMAN
Don't use these words. 1 won't permit
it. You give your apology and sit
down. No debate on it. I am not
allowing any debate on it. I warn you.
You just apologise if you want to
apologise. Otherwise 1 will ask
someone else. Don't throw more fire
into an already anarchic situation. I
am not permitting it.

*Not rec orded.
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(The Deputy Chairman]
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THE DEPUTY CHAIRMAN :

Not beyond that----- (Interruptions)

SHRI DIPEN GHOSH : Will he be
allowed to say all that ? Then I will
have the right to reply.
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o TCATHT  98G : I
wEIeq , (soem) . .

Iqawnfy : a9, A9 g @,
| ' gt e |, (seaw)

st dt. fma WwT FEH AT
faa 7@ & 1 ... (wEEw) ...

THE DEPUTY CHAIRMAN :
He said it was a mistake. I do not
know. ...

5t qt. fog wwT : TEH! A@ET
g & A & wF W A,
fregae @M g | . (s*aw) . .

To THIHT 9T ; HX &2 FIH
TaaE o aEd (awagw) . R
FT G 8 9T UC . (3AANH)

THE DEPUTY CHAIRMAN :
St x people spoke on it. It was only
Mr. Ratnakar Pandey who informed
the House. There were six others
who spoke on it. I got it from the
record. So, I will allow Atalji on
will allow Atafji to speak. (Interrup-
tions) Mr. Jagesh Desai, will you
please take your seat ?

THE DEPUTY CHAIRMAN : 1
am not permitting you, Mr.
Narayanasamy. You please take
your seat. (Interruptions)

st of. fx www: areqar o,
... (voEeaw)

THE DEPUTY CHAIRMAN :
Mr. Narayanasamy, please take
your seat. (Interruptions)
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) qro fagw. - wia gz AT
Wieress wrg o7 9 SHw S qeds
& TH PFHT AT 41 FAF| AGEAT 575
ST AE 1 HT A3 A TRE FCE 8,
TG AIAT Fi @A Fiwl | (emEaa)

SHRI DIPEN GHOSH : You
cannot draw the corollary.

SHRIS.S. AHLUWALIA : If
you are allowing him, you allow a
debate on this issue' (Interruptions)

THE DEPUTY CHAIRMAN : 1
am not permitting you, Mr. Nara-
yanasamy. Take your seat.' Nothing
will go on record.

SHRI V. NARAYANASAMY :**
Dr. ABRAR AHMED KHAN
(Rajasthan) :**

THE DEPUTY CHAIRMAN
It is not going on record. Please sit
down. (Interruptions) Mr. Abrar
Ahmed, please take your seat.
(Interruptions) This is the way you
people be have in the Houses and do
not allow any body to speak.

g Fifa] wea S|
sft wew fagrd W@ ;w0
(wreT)

THE DEPUTY CHAIRMAN :
There was a Member in this House.
The matter arose about one lady who
was sarrested and could not be found.
I myseff went to her house. So, until
and unless we ascertain that some-
body is dead or alive, we should not
pass such comments. This is not fair.
I do not agree with it. (Interhpttons)

I am permitting Atalji to speak.
(Interruptions) 1f he has misled the
House, I will see the record. Bur let
Atalji speak.

st wew fagrdy vy © @@
... (ewEgm) ..

**Not recorded.
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THE DEPUTY CHAIRMAN : I
have only permitted Atal Bihari
Vajpayee. No other person will go
on record.

(Interruptions)

SHRI N. K. P. SALVE (Maha-
rashtra) : Madam, I very respect-
fully urge upon you..

THE DEPUTY CHAIRMAN .
No, Mr. Salve. I request you. I have
permirted Mr. total Bihar1 Vajpayee.
He is a Member of this House.

SHRI N. K. P. SALVE : Kindly
close this matter. It is very un-
fortunate. .

THE DEPUTY CHAIRMAN :
Many matters arose in this House
and never closed in one sentence. If
he wants to say something, I have to
permit him. I do not know what he
wants to say,

SHRI N. K. P. SALVE : After
he expressed regrets..

THE DEPUTY CHAIRMAN :
Doesn't matter. You listen to him,
and then you might pass comments.

* QRodotte A
FI7 FERT A FET T,
@ 2o L. (cowEm) . L.

o wEw gy Wl ;o A
T own g o1 L. (swEaw) .

st A7 O W AE0 WA
g, At Aty & o ., (wwEamw) ..

st weq fagrdy avaday ;. A9y
TG A & 1 ... (sWemw) . .

SHRI DIPEN GHOSH : He has
not apologised. (Interruptions)

Iqaumafa : afao
At wra fagrd A« AgmEa

% 3u faq maw § wAeE ar
(srrerm)

i
qTEr F@ir
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THE DEPUTE CHAIRMAN
Mr. Narayanasamy, please take your
seat. I have allowed Mr. Vajpayee.
(Interruptions) 1 am not allowing
you. No. (Interruptions) 1 said 'No
to you.

(Interruptions)

S we fagy awady | wgrean
¥ g g1 |l Jg |t |
afeq & 3 fom w37 & "eg ar |
ST 6 g w9eE § gwEr A
FW & fagd W g & 1§ IR
F@ a1 fF qrsg S F oF qAd
gr o, 9y o aad o,
(zweT)

st glweita fag  wgefaar:
AT AAGT FAAT F FR A AT 9
gar 3@F FX H, .. (wmEaw). ..

THE DEPUTY CHAIRMAN :
No justification. (Interruptions) No-
body justifies any atrocities on wo-
men. (Interruptions)

*

weq &1 afed, #7 % a<fae
wgf frar & 1 (Interruptions)

There is no point in interrupting. It is
not going on record. (Interruptions)

st wew fagrdy awady . g
qrEf 3§ FiT 99T SIAN FT Ffarar
w7 @l & 1 (Interruptions)

THE DEPUTY CHAIRMAN :
Nobody justifies atrocities on any
woman, Mamta Banerjee or any-
body. Nobody will support. But it
does not give a right to a Member to
kill her when she is alive.

(Interruptions)

I have allowed Mr. Vajpayee. (Inter-
ruptions)
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SHRI V. NARAYANASAMY :
Democracy is being murdered in
West Bengal. (Interruptions)

THE DEPUTY CHAIRMAN ;
Nobody is supporting atrocities on
women. Nobody in this House has
ever supported atrocities on women.
We are discussing it day in and day
out. (Interruptions) Do not argue
with me when I am speaking. Take
your seat. (Interruptions) What is
this ? Is it an atrocity on the House
or what ? This is not the way.
(Interruptions)

SHRI DIPEN GHOSH : Madam
you can well appreciate. If the
Members of Parliament behave like
this, you can imagine how their
colleagues will behave in the streets
of Calcutta. (Interruptions)

SHRI P. SHIV SHANKER :
This is very unfortunate. Mr. Dipen
Ghosh, the way you speak. (Inter-
ruptions)

SHRI DIPEN GHOSH : You
cannot control your men here. (Inter-
ruptions)

How can your men in West
Bengal be controlled ? (Inter-
ruptions)

SHRI P. SHIV SHANKER :
This is an irresponsible way of
speaking.

SHRI DIPEN GHOSH : They
are indulging in anti-social activi-
ties. They are burning trams and
buses. (Interruptions)

ot g fat W ;o wgE,
AIGr TE T ORI GwE, WUET W
F fad W azwmw  wfgd
wrr § #r wear ar fr e g=
& AqT T AR H o FEa | wfger
§ gwr AT digar oA |
mEF Qi § ot awt F aEet, ..
(swarR)
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o q10 g wwT: R wmw
WY wgt fFoag @y @ E awm
e & &9, L (zmamw) ..
FAF AT WAW F fAw gme. ..
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5 wrw fgrh awddy ;. oot
qiff F W & TG AR TS FEA
ad g ol .. (swaww) s s
g 9 | qER Ft ASfEE am
F2TAT Mg E ) '

sit gt faw wwe: §7 @3 W
T T AR, . (sraam) @A
ay #y w5 & L. (svwam)

oft Me A Ay ¢ qd F
I TEA F G § TET FLET
TgF § | WiFarag 9rF w1 wwwe
T R )

st dto Fora wET ¢ ST TR
O AT F 1 .

PSR e Qe e
AT AT 1 -

s i faa ziast—: w1 AAfAaF
W TN oAy EostT oAt A 2
T

st wzw fagdt aREt ;I

# Tq A 3w fm oo AWl N
faar ... (EEW) & o wée,

-

=t o forg wiwT 1 gW GT TAET
gew @ §. . . (s7uw)

st g UH W™ (WeT waw) ¢
4t ww, feafae @, | (saed)
or gfgem Y W Oa@ §F MW
1 3T g% &. .. (saagw)

SHRI P. SHIV SHANKER : We
condemn it outright. That was a very
wrong statement. (Interruptions)

SHRI N. K. P. SALVE : This is
very unfortunate. This should not
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have happened. We should not have
lowered the dignity of the House.

Sqgamta : HI AT ST &3
F a9 4% gy 6 @ ¥ Wy
g%, .. (wmawgww) @3 @ Ay T
¢ | W A I wga f6 & morel-
SIgd w1 § AT §® qEeA agl
ar |

SHRI N. K. P. SALVE : Madam,
we apologise for what has happened.
He has expressed regret. Kindly put
an end to this matter, for God's sake.

THE DEPUTY CHAIRMAN : |
wish everybody supported me to end
the matter. (Interruptions).

SHRI N. K. P. SALVE : How
can there be a debate on this ? can
there be a debate on this ?
(Interruptions)

THE DEPUTY CHAIRMAN

I cannot hear you because three
people are speaking at a time.
When I say something nobody wants
to hear and you say that I should
restore order in the House. I said
that the other day not only Mr.
Ratnakar Pandey but on the false
information which he gave 6 other
people spoke. If Mr. Atal Bihari
Vajpayee says aword  (Interrup
tions). 1 have gone through the
record. You please go through the
record and see. If other people also
said that this was wrong and it
should not have happened, let Mr.
Atal Bihari Vajpayee also say a
word. Heavens will not fall if he
says something. (Interruptions). What
is the harm ? He is a Member of
this House. He has a right to say
something. He was present in the
House. (Interruptions). This is the
way they argue with the Chair and
I am trying to restore order. (Inter
ruptions). Mr. Salve, 1 will permit
you. Let him speak. I give my word,
I will permit you. Let Mr. Atal
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[The Deputy Chairman]

Bihari Vajpayee complete his sen-
tence, I will permit you. I have
always stood by my commitment.
Let him say something. (Interrup-
tions). How can you stop the Member
from speaking ? Every day we dis-
cuss atrocities on women. Let him
also say something. Why do you
object ?

AN ArEN . HEw
FT trfgmw“t & wfg. .. (a=aw)

THE DEPUTY CHAIRMAN :
Please do not say that. Don't say
about anybody.

SHRI HANSRAJ BHARDWALI:
What are you saying ? You seem to
be very much concerned about
(Interruptions).

SHRI YASHWANT SINHA
(Bihar) » You are casting aspersions
on the Chair. Mr. Bhardwaj, you
have to maintain decorum in this
House. You cannot charge the Chair,
you are casting aspersions.

THE DEPUTY CHAIRMAN :
The House is being taken to ransom.
I want everything said against the
Chair to go on record. Let everybody
know, let it be on record. Whatever
anybody says against the Chair, let
it go on record. Let the people know.

SHRI HANSRAJ BHARDWAUI:
She does not need your protection.

SHRI YASHWANT SINHA :
But you need my advice. I have to
discipline you.

oft mew faud Qe @ wgigar,
78 @A @13 F faar @ @
D & Aoy gEEs qwEar g ol
¥ g9 w37 ® TWEAA @E  F |
FAT ARAT FAST gw ogmm P
qaT FI AW AL § | I Wa(d
q8% aawzzaaﬂfa?rg, faig
g W fear war ) fE A s
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fpft & weq & T AT Wmoar
st afsr sifaw ¥ wwF wfa
gAY faoerd 9@ &, . . (smmam) ¥

THE DEPUTY CHAIRMAN :
Please take your seat.

FMA. wiar @@A (WA 9%97)
S SF qraan A & amad ¥
(=)

of mee fagidi svaad : ag &
EﬁTWﬁQ'EE_J'{EgI

m'aﬁ'r TaFr @ W@ 1 R
g # feEt g
-
sit groFodto @igd : Wi FHIL.

=r"r:ra ¥ @z #a fav | wet gl
ug g wEg § ) S mTaey
Wﬂ?ﬁg‘?aﬁaﬂ"rﬁr AT gE & 1

oY wew fagdy Siswd ggEagl,
wd o g fF ad & W oA H
T T g sy . (sweew) .
FET qar q @rf*ﬁaﬁﬁaﬁ st
aaq | Fig faar mu fF & 7% mrr;j
T A AW TR A% SEE AW
F F7 AqTQ A WO, .,

g Ed ST,
(emaw)

# gRoFoql
gg WeEa T E. ..

THE DEPUTY CHAIRMAN ;
Order, order. I have not allowed
you. I have not permitted ------ I
have allowed him. Let him finish.
(Interruptions).

Sl QA Fo Al AT A

T & Car ad E. ..

o wew fagr<r m(MAGY : AERAT
HAT qrET S &1 F1E guAr fEe
9t 61 3 afageg &1 77 97 4,
9@ g5d 4, "7 uEm Aigar A
Wi 1 gEar qAET W0, qg Ifad

gt 2. . . (swEenw)

© AENEYT, IAF I ST AT YT
A %, IEAT WAT A AAT & qFAL

D Og THd
(smma=)

-



#er W% #ANfowr | saEw
1, dfFa TRIT oF 3rEm A @
Fgr. .. (sowear+) ..

THE DEPUTY CHAIRMAN :
Have some respect.

SHRIN. K. P. SALVE : Madam,
give me half a minute. I will take
half a minute. What had happened
was on account of sheer inadver-
tance and was bona fide ~ Bonafide
inadvertance should not be sought
to be politicised What has hap
pened is most unfortunate

FE WG wiw A 2, @F oaq
foar 2. .. (ma=am) . ..

He said, "I express my regret".

THE DEPUTY CHAIRMAN :
Did he apologise ? Where did he
apologise ?

wgr W Apir & 7 #fgn PR
qrer wat Z. . . (sEa)

gro THRT qeEw : F¥ gEAT
W & 47 gaF W gfe g% § wEw
fau & gt a@ & @ TF F@
g. .. (=3am)

SHRI N. K. P. SALVE : What
he has said is enough. That is an
apology. "I express regret" is an
apology. Madam, [ submit that it
must be cleirly understood, Mr.
Vajpayee is a very hon'ble Member
of this House and he must know that
you d:> not impute motives to Dr.
Ratnakar Pandey. I want to ask a
simple question : Do we,
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Madam, want our esteemed and
beloved leader, a colleague in Cal-
cutta, to be subjected to this kind of
rumour ? Not at all. We would never
want to do that....

THE MINISTER OF FINANCE
(PROF. MADHU DANDAVATE):
Madam, he has gracefully expressed
his regrets. Please end the matter.

SHRI N. K. P. SALVE : That is
the end of the matter, I agree. He
has expressed regret. That is the end
of the matter. Thank you, Madhu.

PROF. MADHU DANDAVATE
: He has gracefully expressed regret.
End the matter and let us go over to
the next item.

B0 T ATHT %Y : wgrady, . . *

THE DEPUTY CHAIRMAN :
That will not go on record.

qrZ off, W fowalt & 15 1=y
gt & @ 9 oz feoyolt wq aifem,
THHT 730 | |

Otherwise I will ask Mr. Baby..

s> wd gewAd : IR fdiz
Gggdm frqr 8, =3 sawY @w
Fifwo . . . (zrEa)

SHRI M. A. BABY (Kerala) :
Regarding bonafide, Mr. Salve has
mentioned and I do not want to
question his bona fides, but I would
like to know from hon. Pandeyji,
after having made the statement
here and after having the House
adjourned—I will take his word as
correct. I want to know whether he
has tried to know from some
journalists whether the fact is correct
or not. If he has made such inquiries
with the press, then, without cross-
checking that he has raised the issue
in the House. Then one has to

*Not recorded.
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[Shri M. A. Baby]

suspect his bona fides. This 1 would
like to get clarified by Paudeyji. ..
.(Interruptions)...

Fqaaafe : g ST 47 FA-

faee & qor ar ¢ ... (s%@aM)
¥ off AT Fw FFAT T §. ..
(@) Mr.  Pandey, wants

to say something.

st fw @@ A (IAT TAA) ¢
A gEy Ane ... (TeaT)

geaarafa : 73 gaX WE ST §
F& wg Agd £ 1 ... (WAEw)

sft frweaT a1 qd (T foE-
T) : A=w, § A A AT AE
quegw ¥ wg fevar S@E g S
A7 1978 AT AT WANE FA H
59 qA T AT 4T AT qg AT
usAF gl 41 UF A% gEAr ¥
TETE 9T ) g=14 HEAT ST oA
(o)

Jq@awiy : WX A@ET T & ar
% mEy foarzee F% fo @@ war
H g§ A, aT gar nsd q@
< ot ) g faafas ¥ wmar gadf

T gET I gEvd F4T ErE oW
I FE AT TATIET E 0. (FHAEW)

st fawwT A §id ;99 FiF
aq #faT. . (sa=aw)

THE DEPUTY CHAIRMAN :
Just a minute. Not Jayaprakash
Narayan. That is not the matter.
That is closed. Don't talk wrong
facts. THT A R&T H AT iy |
HF gAT QEAA g AT IR Am
& grr 1 (srEaE)

=t fawrmT 19 Qi F oo
3 I dTT 47 | (maEm) w4-
FEA ATTAN ST AEA AR 4 AT
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oY WISt W S Iw Wg g4
wAT 4 IAFT gAAT F AT 9T oA
#ad ¥ weEartg g fRAr gt s
qeq ¥ aAry § 1| GEr wwe F oawdr
T ) WAL qUEH ST OFT AqT JIAT
et &Y Saar FHFR F a9 TRy

THE DEPUTY CHAIRMAN :
Now Mr. Suresh Pachouri......... (In
terruptions). .. .1 have called Mr.
Suresh Pachouri.

. RATT WEHT @M G,
(swragma)

Y W oIW  qRI: T oA
fang %... (s7aam)

Mo WAMFT qVER : FHIL #aT
F TF AWEE qaeq AT FaaT fag
137 . . . (WAg|) . . . T TG 939
1 awEe Ffom ag 4. . . (Faw)

THE DEPUTY CHAIRMAN :
No, no, I am not allowing you. I am
allowing Mr. Suresh Pachouri.
Special Mentions. .. . (Interrup-
tions)...

Ilo TATHT 90D : T qeg A
dYat @qr ., . (soqEmm) ag afad . ..
(eameA)

SHK1 DIPbN CIHOSH : This
is the stand of the honourable
Member... (Interruptions)... It
cannot be brought here.

THE DEPUTY CHAIRMAN :
No, it is not permitted in the House.

arsd & it famraw. . | (swawna)
SHRI DIPEN GHOSH : Point of

order. He should be named.
.(Interruptions)...
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THE DEPUTY CHAIRMAN :
Mr. Pandey, please take it away. ...
(Interruptions)... Mr. Pandey, take
it away. You cannot bring it ; take
it away... (Interruptions)... 1 say,
take it away...(Interruptions)... 1
adjourn the House of 10 miniutes.

The House then adjourned at forty-
five minutes past twelve of the
clock.

The House reassembled at one of
the clock, The Deputy Chairman in
the Chair.

Alleged Censoring of
Doordarshan's ""Khula Manch"'
Programme

THE DEPUTY CHAIRMAN :
I hope now the re will be peace.
So, I can call Shri Suresh Pachouri.
He is not here. Yes, Mr. Salve.

SHRI N. K; P. SALVE (Maha-
rashtra) : Madam, I crave your in-
dulgence to refer to a matter in which
this Government has indulged in a
most shameless operation of sialism
in censoring a very important item
on the Doordarahan's "Khula
Manch". "Khula Manch" in English
means 'open platform'. Amongst
others, Indian Express has this to
say. I will just read two lines and I
am done.

"The Minister was critical of both
the Pepsi deal and the Maruti-
Suzuki collaboration and not parti-
cularly supportive of the industrial
policy, recently announced by the
Government."

Questions were allowed to the
participants to be put to the
Railway Minister. The Railway
Minister answered those questions.
Thereafter those questions which
were  inconvenient  to this
Government were censored. This
Government which swears day in
and day out, in season and out of
season, by its avowed commitment
of running an open Government
censors this kind
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of a thing. I don't think much of
the "Khula Manch" business. As it is
a very shameful performance, but
at least there must be a modicum of
honesty. A Minister whom you
are putting there to eulogise the Go
vernment performance if he chooses
to criticise, let it come openly. It
is no longer a secret that their's is
not a cohesive Cabinet at all. 'Each
one unto himself they work'. But what
1s worse is that they are resorting to
censoring of a programme
which is called as "Khula Manch". It
is now absolutely clear that this
Government is not only not worth
its salt, is not only going back on the
promises it has given, but is also
indulging in a very heinous act. It
is indulging in an act of virtual trea-
chery to the nation. Thatis whatI
charge. (Interruptions) Yes, trea-
chery in the sense that they are not
being true to what they have promis-
ed. Therefore, I would i ike to know
from the Minister of Information and
Broadcasting as to who ordered the
censoring. I would also like to
know whether or not they are going
to show that part which has been
censored. If they don't do so, the
credibility of this Government
which is already at a very low ebb,
will completely evaporate.

SHRI S. JAIPAL REDDY
(Andhra Pradesh) : Madam, let Mr.
Salve not bother about the credibi-
lity of the Government (Interrup-
tions)

THE DEPUTY CHAIRMAN :
He has asked for it.

SHRI SUBRAMANIAN SWA-
MY (Uttar Pradesh) : Madam, he is
not a Minister.

THE DEPUTY CHAIRMAN :
He is a Member. He is answering
for himself.

SHRIMATI JAYANTHI NAT-
ARAIJAN (Tamil Nadu) : What .Mr.
Fernandes has said is that he will not
allow the Industrial policy to be
passed.



